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BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA

Original Application No.132 of 2025/EZ

IN THE MATTER OF: \
| Atanu Borthakur

........ Applicant

—Versus - i

Union of India and Others

...... Respondents

-AND-

IN THE MATTER OF:
Affidavit in Opposition on behalf of
the Respondent No.3.

AFFIDAVIT IN OPPOSITION

I, Sandeep Kumar son of Late Kameshwar Prasad, aged
about 59 years, presently holding the post of Principal
Conservator of Forest and Head of Forest (PCCF and HOFF),

overnment of Assam, in the district of Kamrup (Metro),

CP"’

Madhurima Dutta

Guwahati <
Regd.No.-42608 Gqllows: -
Expiry Dt.- >

uwahati , Assam, do hereby solemnly affirm and state as
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1. That I am presently holding the post of Principal Conservator of
Forest and Head of Forest (PCCF and HOFF), Government of
Assam, Aranya Bhawan , Panjabari , Guwahati -37 in the

district of Kamrup (Metro) and arrayed as party respondent no.
3.

2. That [ have received the copy of the above-mentioned Original
Application and the Interlocutory Application, as well as the
relevant orders, of the National Green Tribunal, Eastern Zone

Bench, connected to the said case, have gone through the same

and understood the contents made therein.

That the answering deponent raises preliminary objection
regarding maintainability of the present application on the
ground of non-joinder of necessary party. That the cause of
action falls in the district of Baksa under Bodoland Territorial
Council (BTC), which is a 6% Schedule area under the
Constitution of India represented by the head of the Council i.e
the Principal Secretary, Bodoland Territorial Council (BTC).
That the department of Forest is a transferred subject to
Bodoland Territorial Council (BTC). As such, Principal
Secretary, Bodoland Territorial Council (BTC) is a necessary
party for due adjudication of the case and effective

implementation of any order / orders passed by the Hon’ble
Tribunal.

4. That the answering deponent will traverse only to those

portions, which are relevant for the present purpose. The

Madgt:‘ur;sag e £ mission. Further, reserving the right to file additional
Regd.No.-42608
Expiry Dt.-
19/02/2030

Principal Chief Conservator of Forest &
Head of Forest Force, Assam
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5. That the answering deponent in this connection begs to state
that, all the minor mining areas in the State of Assam are
approved as per Assam Minor Mineral Concession Rules, 2013,
Environmental Clearance as per EIA Notification of 2006 and
Forest Clearances as per Forest Conservation Act 1980
wherever necessary. That no mining areas are allowed to

operate without fulfilling these criteria.

. That the answering deponent begs to state that, after the order
of the Hon’ble NGT passed in the instant case, all the mining
activities in the State of Assam was stopped subject to approval
of District Survey Report (DSR) . Thereafter, the District Survey

Report, in the Baksa District, has been finally approved on

_CrplepQunon

Principal Chief.Conservator of Forest &

Head of Forest Force, Assam

28/07/2025 by SEIAA, and said information was
communicated by SEIAA, vide letter No. SEIAA.3921/2024 /658
dated 19/08/2025 for Tamulpur District and Letter No.
SEIAA.3921/2024 /660 dated 19/08/2025, for Baksa District.

The copy of the letter dated 19/08/2025 is

annexed herewith and marked as Annexure

- A.

7. That the answering deponent begs to state that, the hardcopy
of the finally approved District Survey Report (DSR) was
approved on 05/09/2025, and the said DSR was uploaded on

the website of the BTC on 08/09/25.

Machunma Qutta

Guwahati
Regd.No0.-42608
Expiry Dt.-
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The copies of the said notices are annexed

herewith and marked as Annexure -B

9. That save and except which are matters of record, I deny and
dispute each and every statements made out in the in instant

application and demand strict proof.

10. That the instant application is filled with misleading
information, on district of Baska, which is totally incorrect,

and hence the instant application is liable to be dismissed with
costs.

11. That the statements made in 2,3,4,9 and 10 paragraph are
true to the best of my knowledge and in paragraph 1,5,6,7 and
8 are matters of record and the rest are humble submissions

before this Hon'ble Tribunal and that I have not suppressed
any material facts.

And 1 sign this affidavit on this the f ﬁ‘wday of
October 2025 at Guwahati.

o i

Princ PONENT

FoM Conservator of Forest &
He FMFOM.AW

A smomnll affirmed before me this day, |
certify that | read over and explained
the contents to the declarant and that

dvocate the declarant seemed perfectl
understand them, Ry e

dentified

Madhurima Dutta

Regd. Ner42608 NO
egd.No.- TARY
Expiry Dt.- MADHUR)
10/02/2030 -y w“.‘:'gllfu
©9d.No.-42603

15.t0. Q0325
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OFFICE OF THE STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ASSAM
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE, GOVERNMENT OF INDIA

DAMUNIMAIDAM, GUWAHATI-21

No SEIAA W21 2024 300 Duted /) 1082025
I'rom,

shrn Ramen Cho Malakar ACY,

Member Secretan, SEIAA Avsam

Bamunimardam Ghy-21
To.

The Dinasional Forest Officer /Member Secretary.

DNR. Commuttee. Baksa - Acsan)
Sub Approval of District Survey Report of Baksa District - reg,
Sir,

With reference to the subject cited above, it is to inform you that the final District
> —_____.———'
Survey Report (DSR) was duly considered by the SEIAA on 28/07/2025 fer deliberation and
discussion. The SETAA unanimonsly decided to approve the District Survey Report of
Baksa District with the observations made by the SEAC/ SELAA for due Compliance.

The approval copy of the DSR, duly authenticated, is enclosed to place in public

domain by uploading in the Website of the District and a future reference

Encl: As stated above,
bt Yours faithfudly
N |
\\ \
0N S M NS N
Member Secretary
SEIAA, Assam
Bamunimaidam -21
Memo No. SEIAA.392! 0024!6’6‘0 Dated. F) /08 /2025
Copv to:

1) The Special Chief Secretary (Forest) to the Govt of Assam, Environment and Forest
Department, Janata Bhawan, Dispur, Ghty - 6 lor favour of kind information .

2) The PCCF and HoFF, Assam, Panjabari, Gawahaii - 37 for favour of kind information.

3) The Chairman, State Environment Impact Assessment Authority (SEIAA), Assam for favour
of kind information.

4) The Chainnan, State Expert Appraisal Commiticc (SEAC), Assam for favour of kind
information.

5) The Director, Direciorate of Geology and Mining, Govt of Assam for favour of kind
information. e

6) The District Commissioner, Baksa district for favour of kind information.

7) The Member Secrelary, Stale Fuxpert Appraisal Comminee (SEAC). Assam for favour of kind
information. ; ‘

8) The Member Sccretary, State Pollution Controi Board, Assam {or fuvour of kind information.

9) The Member, SEIAA, Assam for favour of kind information.

10) The DFO, Baksa Division for kinu information and lurther necessery action for compliunce of
the observations.

11) OfTice copy

Membﬂ( Secretary,
SEIAA, Assam
Bamunimaidam -21
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OFFICE OF THE STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ASSAM
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE, GOVERNMENT OF INDIA

No. SEIAA.3921/20241Q0%

From,
Shr

BAMUNIMAIDAM, GUWAHATI-21
Dated |9 10872025

1. Ramen Ch. Malakar ACS,

Member Secrelary, SEIAA, Assum
Bamunimaidam Ghy-21

To,

The Divisional Forest Officer /Member Scerelary,
DSR, Commitice, Tamulpur - Assam.

Sub:

Sir,

Approval of District Survey Report of Tamulpur District - reg.

With reference to the subject cited above, it is to inform you that the final District
Survey Report (DSR) was duly considered by the SEIAA nn 28/07/2025 for deliberation and
discussion. The SEIAA unanimously decided to approve the District Survey Report of
Tamulpur District with the observations made by the SEAC/ SELIAA for due Compliance.

The approval copy of the DSR, duly authenticated, is encloscd to place in public

domain by uploading in the Website of the District and a future reference.

Encl:

[P

L

| Yours faithfully

As stated above,

/
Aae s B R A

Member Secretary
SEIAA, Assam
Bamunimaidam -21

Memo No. SEIAA 3921 12024/-6C8 Dated. 9\/08 /2025

Copy to:
1)

2)
3)

4)
3)

6)
1)

B)
9)

The Special Chief Secretary (Forest) to the Govt of Assam, Environment and Forest
Department, Janata Chawan, Dispur, Ghty - 6 for favour of kind information .

The PCCF and HoFF, Assum, Panjabari, Guwahati - 37 for favour of kind information

The Chairman, Stat¢ Environment Impnclvl\sscsxmcnl Authority (SEIAA). Assam for favour
of kind information. '

The Chairman, State Expert Appraisal Commitice (SEAC), Assam for favour of kind
information, " :

The Dircctor, Directorate of Geology and Mining, Gowt of Assam for favour of kind
information. . : ‘

The District Commissioner, Tamulpur district for favour of kind information.

‘The Member Secretury, State Expert Appraisal Committes (SEAC). Assum for favour of Kind
information. ol . |

‘he Member Secretary, State Pollution Control Board, Assaim for lavour ol kind information.
The Member, SEIAA, Assam for (avour of kind information.

10) The DFO, Baksa Division for kind information and further necessary action for compliance of

the observations.

1 1) Office copy

Member Secretary,
SEIAA, Assum
Bamunimaidomn -21

RAA
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GOVERNMENT OF ASSAM
BODOLAND TERRITORIAL COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER BAKSA FOREST DIVISION
MUSHALPUR

CORRIGENDUM

It is for general information that of all concerned mahal tenders notice issued vide this
office letter No.A/BKD/Tender/Mahal/1173 dtd.14/08/2025 and A/BKD/MHL/AMMC/725-

27 dtd.21/08/2025 for sale on 28.08.2025 of the following mahals are hereby re-scheduled on
08.09.2025 due to some technical reasons.

SI. | Name of Mahals in Which the Mining Name of the Minor | Mining Contract l
No. | Contract will be granted Minerals period. |
1 Pub Baramchari Sand & Stone Mahal Sand & Stone Mahal 2025-2032 |
2 Dirring Sand Gravel & Stone Mahal No-1 Sand Gravel &Stone 2025-2032 J
3 Khagrabari Mwithabari Sand Gravel & Sand & Sand Gravel 2025-2032 ’
Stone Mahal

4 Sunbari Sand Gravel & Stone Mahal No-A | Sand Gravel, Sand 2025-2032

& Stone
5 Sunbari Bispani Sand Gravel &Stone Mahal | Sand Gravel, Sand 2025-2032

& Stone
6 | Keleng Chock A Mahal Earth/Clay 2025-2032
7 | Khagrabari Sand & Stone Mahal Sand Gravel & Stone 2025-2032 |

Divisional Forest Officer
Baksa Division, Mushalpur

Letter No.A/BKD/Mahal/748-50 Date.25/08/2025
Copy to: ’

~The Regional Officer & CHD, Information and Public Relation, Bodoland Territorial

Council, Kokrajhar for favour of his kind information and wide circulation in 3(three)

widely circulated local daily of the state namely, Assamese, Bodo & English

language at an early date.

2. The Addl. Principal Chief Conservator of Forest & Council Head of department,

Forest, BTC, Kokrajhar for information. PRADIP KR Zae s auran
3, Notice Board. BHUYAN Cswossss

Divisional Forest Officer
Baksa Division, Mushalpu%—
Letter No.B/BKD/Mahal/1304-06 Date.25/08/2025
Copy to : o b '
1. The Secretary, Forest, BTC. Kokrajhar for favour of his kind information.
2. The District Commissioner, Baksa for favour of his kind information.
3. The Superintendent of Police, Baksa District for his information. )

Divisional Forest Officer
Baksa Division, Mushalpur
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Sealed tenders affixing a non- refundable Court fee Stamp of Rs.8.25 (Rupees eight
and paise twenty five) only with validity period of 180 days. will be received up-to 2 PM on
28/08/2025 in the ofTice of the undersigned for granting of different Mining Contract as per
the provision of the Assam Minor Mineral Concession Rule, 2013 in certain specified arcas
of Mahals within this Division as per the schedule below. The Notice containing the details
of the Mining Contract along with the terms and condition of the grant may be procured from
the office of the Divisional Forest Office . Baksa Forest Division , Mushalpur during working
hours. The Tender Papers are available on payment of Rs.1000/- (Per Copy) by Demand
Draft of SBI in favour of the Principal Secretary ,BTC, Kokrajhar payable at Kokrajhar SBI
and serially numbered Tender Paper with Specific code will be available by entering in
Register.

SHORT NOTICE INVITING TENDER

SCHEDULE

Sl | Name of Mahals in Which the Mining | Name of the Minor Mining Contract period.
No | Contract will be granted Minerals '

1 Pub Baramchari Sand & Stone Mahal Sand & Stone Mahal 2025-2032

2 Dirring Sand Gravel & Stone Mahal Sand Gravel & Stone | 2025-2032
No-1
3 Khagrabari Mwithabari Sand Gravel & | Sand & Sand Gravel 2025-2032

Stone Mahal

4 | Sunbari Sand Gravel & Stone Mahal | Sand Gravel, Sand & | 2025-2032
No-A Stone

5 Sunbari Bispani Sand Gravel & Stone Sand Gravel, Sand & 2025-2032

Mahal Stone
6 | Keleng Chock A Mahal Earth/Clay 2025-2032
7 Khagrabari Sand & Stone Mahal Sand Gravel& Stone | 2025-2032

Sd/-

Divisional Forest Officer
Baksa Forest Division,
Mushalpur.
Memo No. A/BKD/Tender/Mahal/ 1173 Dated:14/08/2025
Copy to:

4. The Regional Officer & CHD, Information and Public Relation, Bodoland Territorial
Council, Kokrajhar for favour of his kind information and wide circulation in 3 (three)
widely circulated local daily of the state namely, Assamese, Bodo & English
language at an early date.
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R+ The Addl. Principal Chief Conservator of Forest & Council I1ead of department,
Forest, BTC, Kokrajhar for information.
Notice Board.
W
19"
Divisional Forest Officer
faksa Forest Division,
Mushalpur.
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NOTICE INVITING TENDER

Sealed tenders affixing a non- refundable Court fee Stamp of Rs.8.25 (Rupees eight
and paise twenty five) only with validity period of 180 days. will be received up-to 2 PM on
19/09/2025 in the office of the undersigned for granting of different Mining Contract as per
the provision of the Assam Minor Mineral Concession Rule. 2013 in certain specified areas
of Mahals within this Division as per the schedule below. The Notice containing the details
of the Mining Contract along with the terms and condition of the grant may be procured from
the office of the Divisional Forest Office , Baksa Forest Division , Mushalpur during working
hours. The Tender Papers are available on payment of Rs.1000/- (Per Copy) by Demand
Draft of SBI in favour of the Principal Secretary .BTC. Kokrajhar payable at Kokrajhar SBI
and serially numbered Tender Paper with Specific code will be available by entering in
Register.

SCHEDULE
SL.No | Name of Mahals in Which the Mining | Name of the Minor Mining Contract period.
Contract will be granted Minerals
Gobardhana Sand & Stone Mahal Sand & Stone 2025-2032
Sd/-
Divisional Forest Officer
Baksa Forest Division,
Mushalpur.
Memo No. A/BKD/Tender/Mahal/763-765 Dated:25/08/2025
Copy to:

1.The Regional Officer & CHD, Information and Public Relation, Bodoland Territorial
Council, Kokrajhar for favour of his kind information and wide circulation in 3 (three)
widely circulated local daily of the state namely, Assamese, Bodo & English language at
an early date.
2. AddL. Principal Chief Conservator of Forest & Council Head of department, Forest,
BTC, Kokrajhar tor information.

3.Notice Board. PRADIP KR&G’Q‘F% ls;g:ﬂed

BHUYAN
BHUYAN Date: 2025.08.25
GRS 13:22:26 +05'30"
Divisional Forest Officer

Baksa Forest Division,
Mushalpur.
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NOTICE INVITING TENDER M

-Sealed tenders affixing a non-
and paise twenty five) only with v

refundable Court fee Stamp of Rs.8.25 (Rupees eight
16/09/2025 in the oftice of the un

alidity period of 180 days, will be received up-to 2 PM on
dersigned for granti f different Mining Contract as per
et . ; _ granting of difterent Mining Contract as pe
the provision O.t the. Assam Minor Mineral Concession Rule, 2013 in certain specified areas
of Mahals within this Division

b /s per the schedule below. The Notice containing the details
of the Mining COnltlz_lc_t along with the terms and condition of the grant may be procured from
the office of the Divisional Forest Office .B

aksa Forest Division , Mushalpur during working

hou{s. The Tfender Papers are available on payment of Rs.1000/- (Per Copy) by Demand

Draft of' SBI in favour of the Principal Secretary ,BTC, Kokrajhar payable at Kokrajhar SBI

;nd ,Sf”a“y numbered Tender Paper with Specific code will be available by entering in
egister.

SCHEDULE

SL.No \'Namc of Mahals in Which the Mining

1

Contract will be granted Minerals

Name of the Minor Mining Contract period. ‘

|
|
}
[

Barnadi Sand Gravel & Stone Mabhal

Sand Gravel & Stone 2025-2032
No-11

|

Sd/-

Divisional Forest Officer
Baksa Forest Division,

Mushalpur.
Memo No. A/BKD/Tender/Mahal/756-758 Dated:25/08/2025
Copy to:

1. The Regional Officer & CHD, Information and Public Relation, Bodoland Territorial

Council, Kokrajhar for favour of his kind information and wide circulation in 3 (three)
widely circulated local daily of the state namely, Assamese, Bodo & English
language at an early date.

2. The Addl. Principal Chief Conservator of Forest & Council Head of department,
Forest, BTC, Kokrajhar for information.

3. Notice Board. PRADIP Ei"’.i‘p?ﬂéfég.?; g
KR BHUYAN
BHUYAN Date: 2025.08.25

13:23:22 +05'30'
Divisional Forest Officer

Baksa Forest Division,
Mushalpur.

i
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NOTICE INVITING TENDER - R~

Seal S -
and paise wﬁgngngf,; iifl‘x‘ff%t; '10{\'.1‘61‘Lnlncl§blc Court fee Stamp of Rs.‘8.25 (Rupees eight
15/09/2025 in the office o>f,‘ tlw Vah.d‘_‘}’ period of 180 days. will be I'CC'CI.V€d up-to 2 PM on
this DroVison: P e Aeanmn 1:4 .undelsl'gned for gran.ting of different Mining Conlr'acl as per
s iahiale e ol inor Mineral Concession Rule, 2013 in certain s'pec1ﬁed areas
et o lmsmn. as per the schedule below. The Notice containing the details
the office of the D a“ along with thf: terms and condition of the grant may be procured from

e of the Divisional Forest Office , Baksa Forest Division , Mushalpur during working
hours. The Tender Papers are available on payment of Rs.1000/- (Per Copy) by Demand
Draft Of SBI in favour of the Principal Secretary ,BTC, Kokrajhar payable at Kokrajhar SBI
and serially numbered Tender Paper with Specific code will be available by entering in

Register.
SCHEDULE
@.No Name of Mahals in Which the Mining | Name of the Minor Mining Contract period. ]
Contract will be granted Mincrals ‘.
1 Barnadi Sand Mahal No-12 Sand 2025-2032 \
Sd/-
Divisional Forest Officer
Baksa Forest Division,
Mushalpur.
Memo No. A/BKD/Tender/Mahal/ 753-755 Dated:25/08/2025
Copy to:

1. The Regional Officer & CHD, Information and Public Relation, Bodoland Territorial
Council, Kokrajhar for favour of his kind information and wide circulation in 3 (three)
widely circulated local daily of the state namely, Assamese, Bodo & English
language at an early date.

2. The Addl. Principal Chief Conservator of Forest & Council Head of department,
Forest, BTC, Kokrajhar for information.

3. Notice Board. PRADIP KRg;ng;gf:d

BHUYAN g::':;:zs.os.zs

13:19:34 +05'30"
Divisional Forest Officer
Baksa Forest Division,
Mushalpur.
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NOTICE INVITING TENDER

Sealed tenders affixi

: ing a -
and paise twenty five) only wigth \111011
18/09/2025 in the office of the un

0- refundable Court fee Stamp of Rs.8.25 (Rupees eight
alidity period of 180 days, will be received up-to 2 PM on
ders!gned for granting of different Mining Contract as per
or Mineral Concession Rule, 2013 in certain specified areas

ithin this Divisi : :
B Comlll-zs [')lmslon. as per the schedule below. The Notice containing the details
g ct along with the terms and condition of the grant may be procured from

ﬁloeucr)sf.ﬁ%ehgt'lt'tiit-vgmlzal I*c?l'est Qfﬁcc . Baksa Forest Division , Mushalpur during working
Draft of SBI in £ a.P‘va are 'c}va{lable on payment of Rs.1000/- (Per Copy) by Demand

‘ in tavour of the Principal Secretary ,BTC, Kokrajhar payable at Kokrajhar SBI
and serially numbered Tender Paper with Specific code will be available by entering in

Register.
: SCHEDULE
SLNo | Name of Mahals in Which the Mining | Name of the Minor | Mining Contract period. |
Contract will be granted Minerals j
1 Barnadi Sand Mahal No-13 Sand SA5-2032

Sd/-

Divisional Forest Officer
Baksa Forest Division,
Mushalpur.
Memo No. A/BKD/Tender/Mahal/759-762 Dated:25/08/2025
Copy to:
1.The Regional Otficer & CHD. Information and Public Relation, Bodoland Territorial
Council. Kokrajhar for favour of his kind information and wide circulation in 3 (three)
widely circulated local daily of the state namely, Assamese, Bodo & English language at
an early date. :
2. Addl. Principal Chief Conservator of Forest & Council Head of department, Forest,
BTC, Kokrajhar for information.

3 Notice Board. PRADIP A
KR BHUYAN

BHUYAN ‘isozesosi0
Divisional Forest Officer
Baksa Forest Division,
Mushalpur.



